
I MOST IMMEDIATE ‘

OFFICE OF THE PRINCIPAL DISTRICT 8L SESSIONS JUDGE (HQS) : DELHI

To, - t
The Officers of Delhi Higher Judicial Senlice (Central) .
Tis Hazari Courts, Delhi i

_ l
No. Lllqoq “Ham/St/I/EHJS/Gaz/2023 i Dated _;2itE\Ii 2023 l

Sub:- Special Causal Leave to the Officers of the Delhi Higher Judicial Service
during the ensuing summer vacation of 2023.

Sir/Madam,

in compliance to letter No.'4540-4552/DHC/Gaz/G—4/DHJS/SumVac/2023
Dated 26.05.2023 (copy enclosed) on the above noted subject received from the
Hon'ble High Court of Delhi, New Delhi, you are requested to intimate the period
of special casual leave of 21 “days during the period with effect of 01.06.2023 to
30.06.2023.

You are hereby further requested to intimate the dates during which you
are willing to perform duty during the period from 01.06.2023 to 30.06.2023 to work

.on civil/criminal sides to this office postively bygtoday i.e 27.05.2023-before

3.00 g.m for onward transmissions to Hon'b|e High Court of Delhi, New Delhi.

Yours‘ faithfully

EncI:- As above My
4 (KAI/E BAWEIA)

- District Judge (Commercial Court)
Officer In~Charge, Judicial Branch (Central)

For Principal District 81 Sessions Judge (Hqs), Delhi

.. l. hlo. +__.__/sv/Di-us/ea:/23 Dated iiili Z023 i
~ . A l

‘ Copy forwarded to: i
1. AO/AO(J)/Branch In-charges, all b?ii'ches (Central) Tis Hazari Courts, Delhi.
wePS/ Reader to Ld. Principal Di trict 8L Sessions Judge (Hqs)

The Website committee (English/Hindi) Tis Hazari Courts, Delhi. I
4. The R8u Branch (Central) for uploading the same on LAYERs.

District Judge (Commercial Court)
Officer ln~Ch'arge, Judicial Branch (Central)

For Principal District 8: Sessions Judge (Hqs). Delhi
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in THE mcncouar Q§_DELi=ll AT new.oeu<u
IDl-lClGazlG-4/DHJSISumVacl2023 I

The Registrar General,
High Court of Delhi, _ -
New Delhi. _

The Principal District & Sessions Judge (HQ), Tis Hazari Courts Complex, Delhi. v "‘
-The Principal District & Sesslonsdudge, (East) Karkardooma Courts Complex, D8II'll: . -
The Princi al District & Sessions Judge, (North-West), Rohini Courts,Co.mple>¢._.Deliiir .P J d PC Act) (CBI), Rous'€“livenue Court=
‘The Principal District & Sessions Judge, cum Special u ge (
Complex, New Delhi; -
The Principal District & Sessions Judge, (South), Saket Courts Complex, New Delhi. A
The Principal District "& Sesslohsdudge, (South-West), Dwarka Courts Complex, New Delhi.
The Principal District & Sessions Judge, (West), Tis Hazari Courts Complex, Delhi.
The Principal District & Sessions Judge, (Shahdara), Karkardooma Courts Complex, Delhi.
The Principal District & Sessions Judge, (North), Rohini Courts Complex, Delhi-. _

"i The Principal District & Sessions Judge, (South-East). Saket Courts Complex, New Delhi. .
The Princi al District & Sessions Judge, (North-East) Karkardooma Courts Complex, Delhi11. p

-12. The Principal District & -Sessions Judge, -New Delhi District, Patiala.Hotise Court Complex. New
Delhi _

13. The Principal Judge (Hilts), Family Courts, Dwarka, New Delhi fi_

New Delhi, dated, the c‘>’l»€=Ti'i, May, 2023 '. _ _ _4_
4».

‘Sub s ‘Special Casual Leave to the officers or the Delhi Higher Judicial Service during
the ensuing summer vacation" of 2023;.

Si_rl'Madam, . J g
l am directed to say that Horl‘ble the Chief Justice‘ and Judges of this‘Court have been

pleased to resolve that the oflicers of Delhi Higher Judicial Service may avail Special Casual
Leave of Z1 days during. the period with effect from 01.06.2023 to 30.06.2023 ‘(both days
inclusive). The orficers of Delhi Higher Judicial Service may individually exercise their option to
specify their perio'd(s_) of special. casual leave, subject lo the supervision and orders of the
concerned Principal District & Sessions Judge, who will ensure that sufficient number of ofiicer(s)
of Delhi Higher Judicial "Service, in his DistrictlSessions Division, remain on duty even] day
{except Sundays, Second Saturday and holiday on account of id-ui-Zuha (Bakrld)} to wort: in
iboth civil and criminal lurisdicticns. .

Yours faithfully,;_¢W/(Vi y Sharma)
Assistant Registrar (Gaz.lB)

for Registrar General
.. .~

it

.-.»-,_.,,»

enlist. No. lDiflOlGaz.IG~4il3THJ~S‘I31flihKFa¥5ia‘Zfii23 g iillay,2£l€
I -Copy fonuardedifor inlorm"ation.an-d rrecess-ary action to the.B§r4e_e?.pr §Administ'-
Delhi Judicial Academy, Sector-14, Dvvarka. New Delhi. .


